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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 24.06.2025 (TUESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Delivery of Order 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  IA No. 309/2025 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 109/2025 
 

Pathukasahasram 

Raghunathan Raman, 

Liquidator  

Vs  

Khushboo Sharma 

Mr. Shreyas Jayasimha  

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
2.  Comp App (AT) (CH) No. 

50/2025 
G Senthil Raj 

Vs 

Indo Mikasa Green 

Lightning Pvt. Ltd &  

4 Ors 

 

Ms. Rohini Ravikumar  

3.  Comp App (AT) (CH) No. 

84/2025 

Delay in refiling 

IA No. 807/2025 

 

G Senthil Raj 

Vs 

Indo Mikasa Green 

Lighting Pvt Ltd &  

4 Ors 

 

Ms. Rohini Ravikumar  

4.  Comp App (AT) (CH) No. 

85/2025 

For Condone Delay 
IA No. 805/2025 

For Stay 

IA No. 806/2025 

Five Furlong 

Foundation  

Vs 
Kalpesh Ramesh 

Chandra Patel & 11 

Ors. 

 

Mr. R Swarnavel  

5.  Comp App (AT) (CH) No. 

83/2025 

For Stay 

IA No. 794/2025 

For Interim Relief 

IA No. 795/2025 

Delay in refiling 

IA No. 796/2025 

 

Kandimalla Gowri Raja 

Rajeswari & Anr.  

Vs  

Geetha Cotton Mills Pvt 

Ltd & 22 Ors. 

 

Mr. Anant Merathia  

 

 

 

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994


 

2 
 

Defective Case 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

6.  Comp App (AT) (CH) No. 

86/2025 

For Stay 

IA No. 808/2025 
Delay in refiling 

IA No. 809/2025 

For Interim Relief 

IA No. 810/2025 

 

(With defects) 

Kandimalla Gowri Raja 

Rajeswari & Anr.  

Vs 

Green Thumb Agro Pvt 
Ltd & 8 Ors. 

Mr. Anant Merathia  

 

For Orders/Clarification 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

7.  Comp App (AT) (CH) 

(Ins) No. 183/2022  

For Exemption  

IA No. 416/2022  

Leave to file  

IA No. 417/2022  
For Stay  

IA No. 418/2022 

 

Dewa Projects Pvt Ltd 

Vs  

Vinod Pandinhare 

Veetil, Liquidator of 

Dewa Projects Pvt Ltd 

& 3 Ors 

Ms. G Sridevi Mr. Ashwini Kumar 

Singh R1  

Mr. Bhagavath 

Krishnan R2 

8.  IA No. 1283/2024 & 

631/2025 

(For Additional docs) 

in 

Comp App (AT) (CH) 

(Ins) No. 469/2024  

For Stay  

IA No. 1282/2024  

 

Ashok Chattaraj 

Director of Siesta 

Hospitality Services Ltd 

Vs  

Vistra ITCL (India) Ltd 

& Anr 

 

Ms. Priyadarshini 

Natarajan 

Mr. Abhijit Atur- R1 

9.  Comp App (AT) (CH) 

(Ins) No. 149/2025  

For Exemption  

IA No. 400/2025  

For Stay  

IA No. 757/2025 

Lokaa Developer Pvt 

Ltd Through its 

Suspended Director 

Santosh Sharma  

Vs  

V. Rajalakshmi &  

25 Ors 
 

Mr. Kushal Bansal Mr. Rajkumar 

Jhabakh- R1 

 

For Direction 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
10.  IA No. 745/2025  

(For Direction)  

in  

Comp App (AT) (CH) No. 

74/2024  

For Direction  

IA No. 1111/2024 

 

P Venkateswara Rao  

& 3 Ors  

Vs  

K Chandrashekhar & 

11 Ors 

Mr. TK Bhaskar Mr. Akshat Jain R1-R6  

Mr. Vinod Kumar  

R7-R12 

 

 

 

 



 

3 
 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

11.  Comp App (AT) (CH) 

(Ins) No. 131/2023 

Canara Bank  

Vs  

Nitin Vishwanath 

Panchal, RP of Galada 
Power and 

Telecommunication Ltd 

& 7 Ors. 

 

Mr. ML Ganesh Mr. Ravi Rajagopalan- 

R1 

12.  Comp App (AT) (CH 

(Ins) No. 400/2023  

For Exemption  

IA No.1229/2023  

For Stay  

IA No. 1230/2023  

For Directions  

IA No. 1231/2023, 198, 

1167/2024 

 

Edelweiss Asset 

Reconstruction Co Ltd 

& 2 Ors.  

Vs  

Saurabh Kumar 

Tikmani, RP of Lanco 

Amarkantak Power Ltd 

& 11 Ors 

Mr. Allwin Godwin Mr. Ramakant Rai R1 

Mr. Adithya Reddy  

R2- R9 & R12  

Mr. Dhananjaya Sud 

R10  

Mr. T Sundar Rajan 

R11 

13.  Comp App (AT) (CH) 

(Ins) No. 63/2024  

For Stay  

IA No. 190/2024 

Narayan Maheshwari 

Vs  

Kavitha Surana, 

Liquidator of Shri 

Veerganapathi Steels 
Pvt Ltd & Anr 

 

Mr. TK Bhaskar  

Mr. Mayan H Jain 

Mr.Sathiyanarayanan - 

R1 

14.  Comp App (AT) (CH) No. 

85/2024  

For Direction  

IA No. 1267/2024  

For Stay  

IA No. 1268/2024 

 

Gramox Paper & 

Boards Ltd  

Vs  

CSON Paper Mills Pvt 

Ltd 

Mr. CK Karunakaran Mr. Isac Thomas 

15.  Comp App (AT) (CH) 

(Ins) No. 225/2024  

For Stay  

IA No. 597/2024 

Amit Chaturvedi  

Vs  

State Bank of India, 

SAMB & Anr. 

 

Mr. Avinash Krishnan 

Ravi 

Mr. Pranava Charan R1 

16.  Comp App (AT) (CH) 

(Ins) No. 366/2024 

Zyna Medtech Pvt Ltd  

Vs  

Andhra Pradesh 

Medtech Zone Ltd  

 

Mr. Pawan Jhabakh  

17.  Comp App (AT) (CH) 

(Ins) No. 15/2025  

To dispense with  

IA No. 74/2025  
For Stay  

IA No. 76/2025 

 

Jigsaw Solutions  

Vs  

CA S Kannan 

Liquidator of Inasra 
Technologies Pvt Ltd 

Mr. Sandeep Kumar 

Ambalavanan 

 

18.  Comp App (AT) (CH) 

(Ins) No. 192/2025  

For Direction  

IA No. 542/2025  

For Stay  

IA No. 544/2025 

 

KRS Erectors Pvt Ltd 

VS  

Liquidator for LITL, 

Anuradha Bisani 

Mr. B Ravikiran Singh  
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For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

19.  TA (AT) No.188/2021 

(Comp App (AT) No. 

77/2019) 

Dr. Joe Verghese &  

2 Ors.  

Vs  

Omega Hospitals Pvt 
Ltd & 6 Ors.  

WITH 

 

Ms. Arthi Fernandes Mr. AM Sridharan R1 

Mr. Saji P John  

R3 R4 & R6  

Mr. Prasad Vijayakumar 
R5 

20.  TA (AT) No. 189/2021 

(Comp App (AT) No. 

105/2019) 

Dr. P Mahabala Rai  

Vs  

Omega Hospitals Pvt. 

Ltd. & 10 Ors. 

 

Mr. K Sathiyamurthi Mr. AM Sridharan R1 

Mr. Prasad 

Vijayakumar- R5 

21.  TA (AT) No. 58/2021 

(Comp App (AT) No. 

149/2020  

For Stay 

IA No. 2142/2020)  

For Exemption  

IA No. 513/2021  

For Direction  

IA No. 514/2021 

 

Edalodiyil Mirshad &  

2 Ors.  

Vs  

Ashraf Ali Patel & Anr 

Mr. Shameem Ahmed Mr. Alladi Rahul R1 

22.  Comp App (AT) (CH) 

No. 61/2021  

For Stay  
IA No. 698/2021  

For Exemption  

IA No. 700/2021  

For Directions  

IA No. 86 & 808/2023 

For Additional docs.  

IA No. 809/2023 

 

DRS Logistics Pvt Ltd 

& 4 Ors  

Vs  
Anjani Kumar Agarwal 

& 10 Ors  

 

WITH 

Mr. TK Bhaskar Mr. CV Shailandhran 

R1- R6  

Mr. Kushagra Pandit  
R7, R8 & R10, R11 

23.  Comp App (AT) (CH) 

No.1/2022  

For Direction  

IA No. 192/2022 

Anjani Kumar Agarwal 

& 5 Ors.  

Vs  

DRS Logistics Pvt. Ltd. 

& 10 Ors. 

 

Mr. CV Shailandhran Ms. Kriti Mewar-  

R1, R2, R7 & R11  

Mr. TK Bhaskar- R3  

Mr. Kushagra Pandit- 

R4, R5, R8 & R10 

24.  Comp App (AT) (CH) 

No. 37/2022  

For Stay  

IA No. 409/2022 

Shreevelu Builders Pvt 

Ltd & Anr  

Vs  

C Kathirvel & 5 Ors 

 

Mr. AV Arun Mr. AK Mylsamy R1-R2 

Mr. Y Prakash- R3- R6 

25.  Comp App (AT) (CH) 

(Ins) No. 155/2022  
For Stay  

IA No. 361/2022  

For Interim Injunction 

IA No. 362/2022 

UCO Bank  

Vs  
G Ramachandran, 

Liquidator of Sai 

Regency Power 

Corporation Pvt Ltd 

WITH 

 

Mr. Surya Teja Nalla Mr. Vinod Kumar 

26.  Comp App (AT) (CH) 

(Ins) No. 49/2024  

For Stay  

IA No. 146/2024  

For Urgent Hearing  

IA No. 1321/2024 

 

UCO Bank  

Vs  

Omniedge Futures Pvt 

Ltd & Anr 

Mr. Surya Teja Nalla Ms. Janani Shankar R1 

Mr. Vinod Kumar R2 
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27.  Comp App (AT) (CH) 

(Ins) No. 179/2022 

The Regional Provident 

Fund Commissioner  

Vs  

Arunava Sikdar, RP of 

The National Sewing 

Thread Company Ltd. 

& 3 Ors.  
WITH 

Mr. K Panneer Selvam Mr. Akash Srivastava R4 

28.  Comp App (AT) (CH) 

(Ins) No. 229/2022  
For Stay  

IA No. 490/2022 

M. Vigneshwaran  

The Regional Provident 
Fund Commissioner-

II/OIC, EPFO  

Vs  

Arunava Sikdar, RP of 

The National Sewing 

Thread Company Ltd. 

& 3 Ors. 

 

Mr. K Panneer Selvam Mr. Karan Valecha R1 

Mr. KK Vigneshwar R2, 
R3 

29.  Comp App (AT) (CH) 

(Ins) No. 266/2022 

Sree Vanamali Agro 

Farm Pvt Ltd & 4 Ors  

Vs  

Viswaroopi Energy Pvt 

Ltd 

WITH 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

30.  Comp App (AT) (CH) 

(Ins) No. 267/2022 

Sri Kalyana 

Chakravarthy 

Educational Memorial 

Trust  
Vs  

LEPL Ventures Pvt Ltd 

WITH 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

31.  Comp App (AT) (CH) 

(Ins) No. 294/2022 

Sri Kalyana 

Chakravarthy 

Educational Memorial 

Trust  

Vs  

Swarna Bhaskar 

Holdings Pvt. Ltd.  

 

WITH 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

32.  Comp App (AT) (CH) 

(Ins) No. 296/2022 

Sree Vaibhavi 

Infrastructures Pvt Ltd 

& 3 Ors.  

Vs  

LEPL People Tech Pvt 

Ltd  

WITH 
 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

33.  Comp App (AT) (CH) 
(Ins) No. 297/2022 

Sree Vaibhavi 
Infrastructures Pvt Ltd  

Vs  

Medipro Edu 

Management Pvt Ltd 

 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

34.  Comp App (AT) (CH) 

(Ins) No. 453/2023  

For Stay  

IA No. 1413/2023  

For Exemption  

IA No. 1414/2023 

Goda Ganesh, 

Suspended Director of 

Barasat Krishnagar 

Expressways Ltd  

Vs  

State Bank of India & 

Anr 

 

Mr. Sandeep Bajaj Mr. R Sugumaran- R1 

Ms. MS Mano Ranjani 

R2 
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35.  Comp App (AT) (CH) 

(Ins) No. 93/2024 

Deputy Commissioner, 

Works Contract, Kerala 

State Goods & Services 

Dept., Ernakulam  

Vs  

Vinod Balachandran 

FCA, Liquidator, 
Albanna Engineering 

India Pvt Ltd 

 

Mr. EK Kumaresan Mr. M Sivavarthanan 

 

02.00 PM 

Note: After the matters listed at 02.00 pm, the regular Cause list will continue. 
 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

36.  Comp App (AT) (CH) 

No. 57/2024  

For Stay  

IA No. 826/2024  

To Adv. Hg. 
IA No. 579/2025 

 

Indira Devi  

Vs  

NRI Power & Infra 

Corporation Pvt Ltd & 

8 Ors.  
WITH 

Mr. Rohan Aloor Mr. Y Suryanarayana R2 

37.  Comp App (AT) (CH) 

No. 63/2024  

For Stay  

IA No. 884/2024  

For Exemption  

IA No. 885/2024 

Kodidala Pedda 

Venkata Subbaiah  

Vs  

Koneru Gandhi &  

7 Ors 

Mr. TK Bhaskar Mr. Y Suryanarayana R1 

38.  Comp App (AT) (CH) 

(Ins) No. 225/2022  

For Stay  

IA No. 483/2022 

Sripriya Kumar 

Liquidator of Gemini 

Arts Pvt Ltd 

Vs  

K Bharathi & 4 Ors 

WITH 

Mr. NP Vijaykumar Mr. Dwarakesh 

Prabhakaran- R1  

Mr. Shubharanjani 

Ananth R4  

Mr. NP Vijaykumar R5 

39.  Comp App (AT) (CH) 

(Ins) No. 241/2022 

Kotak Mahindra Bank 

Ltd 

Vs  

K Bharathi & 5 Ors 

WITH 

Mr. H Karthik Seshadri Mr. Dwarakesh 

Prabhakaran-R2  

Ms. Shubha Ranjani 

Ananth R3, R5  

Mr. NP Vijaykumar R6 

 

40.  Comp App (AT) (CH) 

(Ins) No. 243/2022 

Kotak Mahindra Bank 

Ltd.  

Vs  
Sripriya Kumar 

Liquidator of Gemini 

Arts Pvt Ltd & 5 Ors 

WITH 

Mr. H Karthik Seshadri Mr. Dwarakesh 

Prabhakaran-R2 

Ms. Shubha Ranjani 
Ananth R3, R5  

Mr. NP Vijaykumar R6 

41.  Comp App (AT) (CH) 

(Ins) No. 244/2022 

Kotak Mahindra Bank 

Ltd 

Vs  

Sripriya Kumar 

Liquidator of Green 

Gardens Pvt Ltd &  

4 Ors  

WITH 

Mr. H Karthik Seshadri Mr. NP Vijaykumar R1 

Mr. Dwarakesh 

Prabhakaran- R2  

Ms. Shubharanjani 

Ananth-R3, R5 

42.  Comp App (AT) (CH) 

(Ins) No. 252/2022  

For Direction  

IA No. 521/2024  

For Additional Docs  

IA No. 533/2024 

Sripriya Kumar, 

Liquidator of Green 

Gardens Pvt. Ltd.  

Vs  

K Bharathi & 4 Ors.  

WITH 

 

Mr. NP Vijaykumar Mr. Dwarakesh 

Prabhakaran- R1  

Ms. R Sowmya R2- R4 



 

7 
 

43.  Comp App (AT) (CH) 

(Ins) No. 253/2022 

Kotak Mahindra Bank 

Limited  

Vs  

Komma Reddy Tarun 

Kumar, Director, Green 

Gardens Pvt. Ltd. &  

2 Ors.  
WITH 

 

Mr. H. Karthik 

Seshadri 

Ms. Shubharanjani 

Ananth - R1  

Mr. NP Vijaykumar R2 

44.  Comp App (AT) (CH) 
(Ins) No. 254/2022 

Kotak Mahindra Bank 
Ltd.  

Vs  

K. Bharathi & 5 Ors.  

 

WITH 

Mr. H. Karthik 
Seshadri 

Mr. Diwarakesh 
Prabhakaran- R1  

Mr. NP Vijaykumar R2, 

R4  

Mr. Thriyambak J 

Kannan- R3, R5  

Ms. Subharanjani 

Ananth- R6 

 

45.  Comp App (AT) (CH) 

(Ins) No. 278/2022  

For Additional Docs  

IA No. 532/2024 

Sripriya Kumar, 

Liquidator of Green 

Gardens Pvt. Ltd.  

Vs  

Komma Reddy Tarun 

Kumar, Director, Green 

Gardens Pvt Ltd & Anr. 

 
WITH 

Mr. NP Vijaykumar Ms. Subharanjani 

Ananth- R1 

 

 

 

 

 

 

46.  Comp App (AT) (CH) 
(Ins) No. 349/2023  

For Stay  

IA No. 1063/2023 

Vanbey Holdings Pvt 
Ltd  

Vs  

K. Bharathi & 2 Ors.  

 

WITH 

Mr. Najeeb Usman 
Khan 

Mr. Dwarakesh 
Prabhakaran- R1  

Mr. NP Vijaykumar R2 

Mr. Karthik Seshadri R3 

47.  Comp App (AT) (CH) 

(Ins) No. 355/2023  

For Stay  

IA No. 1080/2023 

Vanbey Holdings Pvt. 

Ltd.  

Vs  

K. Bharathi & 2 Ors 

 

Mr. Najeeb Usman 

Khan 

Mr. Dwarakesh 

Prabhakaran- R1  

Mr. NP Vijaykumar R2 

Mr. Karthik Seshadri R3 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video 

should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for 

hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic 

MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

                                                   By order of Hon’ble Member (Judicial) 

                                                    Chennai Bench 

Copy to:  

1. Notice Board 

2. Website: www.nclat.nic.in 
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